PUBLIC NOTICE

[SEE RULE 35 OF THE NATIONAL COMPANY LAW TRIBUNAL RULES, 2016]

ALLI VILLAGE. KGF TALUK. KOUAR DISTRICT;

IN THE MATTER OF SCHEME OF

HERBARUMINANT PRIVATE LIMIT{

COMPANY PETITION (CAA) I'lrn 43/88/;
Wi

INGST
NATURAL REMEDIES PRIVATE LIMITED
(PETITIONER COMPANY NO.1/ DEMERGED COMPANY}
WITH

€0
(PETITIONER COMPANY NO.2 / RESULTING COMPANY)

THEIR RESPECTIVE SHAREHOLDERS AND CREDITORS

CONNECTED WITH
COMPANY APPLICATION (CAA) NO.33/B8/2025

2025

NATURAL REMEDIES PRIVATE LIMITED
(CIN: U24232KA1998PTC0O23573)

Veerusandra Industrial area, Hosur Read, Electronic City
Bangalore, Karnataka, Indis, $60100.
prese

Veerasandra Industrial ares, Hosur Rosd, iore,
Xarmataka, India,

Represented by Mz Ayush moimlum'r;x Signatory
HERBARUMINANT PRIVATE LIMITED

(CIN: U21000KA2025PTC202777)

A tompany incorporated under the Companies Act, 1956,

Regisiered Office Aditress of the Company piot no. 58, 19th K M stone,

post,

Petioner Companies on 7° day of
fixed for hearing before the
Bengaluru Bench on 13" day of December, 2025.
supporting or .

Petitioner Com;

Represanted by Mr. Amit Agarwal, Director/ Authorized Signatory
~Patitioner Company No. 2 / Resulting Company
(Topether called o3 “Petitioner Companies”)

Notice of Petition

Joint Company Petition under Sections 230 to 232 of the Companies At 2013,
seeking appioval of Scheme of Amangement of Natural Remedies Piivate
umited {Pettioner Company No. 1/ Demerged Company) and Herbarsminant
Private Limited {Petitioner Company No.2/ Resulting Company) and their

respective_sharehoiders and croditors (Scheme) was presented by the
of November, 2025 and

Hon'ble National Company Law Tribunal,
. Ay

wppasing the said petition should send to the respective

the said Petiticn is

person desirous of

234,12 SQUARE METERS AND BUILD
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i 5 2 z PRABHA ENERGY LIMITED L. GOPIDI VIJAYAKUMAR REODY $/0 | [ 1, VIJAYAKUMARA SALIMATH /0 LATE
ﬂ"f 'Tu'é“n'}'('z '&::’é‘s'.‘,'é'é'i: Lv;uurgm .ls!mm“zmcnnss Notice is hereby given to the Public that the regi Original Sal ated B BRTS e Sup. ot || GOPIDI VIOTA SAGAR REDOY residing at | | SHVANANDA SALIMATH resiio
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iding at 440, DEVARGUDIHAL ROAD, : | | in favour of Smi amma W/o §i.0t Dear iment no. Tender PELNK P N 2 sl .
RE R | Ml LTS | s Smnee Mo e b G 1 | [T oty G POEM || AR b || AR Mo
changed my name and shal heresher be Wﬂmﬂ”‘“ﬂlvﬂivﬂﬂ fegistrar, Doddabalapura, Bangalore Rural District in respect of proparty [Descripton of Work Pipeine Trenching, HOD, Bk Fuson G - AKA-550100 TEJASVI SALIMATH sged 10 years and
known as KHAIRUNNISA MAHBOOBSAB | [ and he shall hereafter be known as | | bearing no/Assessment no. 17, Katha no.98, measuring Eastlo West: o 4°,",8' & 12" HOPE PIPELINE 1o have CBM Wel he shall thereater bg kngwn as VEDANTH

ERI 12025 || MAYANKY fore Notary RAJKUMAR. | | 31 feet and North 10 South: 70 feet, totally measuring 2170 Sq.feet. comes 0 Wel nier-Connecthity ;;n%g“ vm!;’ Mf&m_,‘:_'-d

Belore Notary RAJKUMAR. 2112025 belors Notary - || under Grama Panchayath, siuated a Yelupura Vilage. Kasaba | | | sremmmosr o 05 December 2075 1700105 Bl Howry
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JUDGE AT PONNERI Al persons are hereby informed not to deal or carry out any transaction with Interesied agency may piease visit hittps://pepletenders.n. Terder Documents are ¢ Serve T Crpoms: CIN: L65110JK1938SGC000048
o Rt MCOP No: 31 /2018 anyone on the basis of missing document. On behalf of the client avalabla for download on e-tsnder portal. rs r Dated: 18192025
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CoLimied) B Tows, 24 Vel Vol Foad | |, ve mmwmstmwwamhﬁg Notios under Section 13 (4)of the SARFAESI ACT-2002 read with

S o e e st | 7’ KM Transport e below mentoned addess within 7 days from ths dae, In absence of any Rule 8 (1) of the Security
or 100 shaves ol s, 10 each 3. The Qriental Insurance Company clai within the stipulated time, it shall bo deemed that above said property has
160 sty i e Bl b s s | [L19 aim by k de sa- G
certfcate is hot ¥aceatle and kst and | have R1 M. i mzmbmﬂ.uvmh.

[No7, RC Complex, Door No: Place: Bangalers . 134 Floor, Shakan Ganapatn PUBLIC ANNOUNCEMENT

shares rom IEPF Authonty tomy demal account J Temple, Defence Vidyaranyapura, "

ek s ey v st utasngo | [S20°251: 50 ok Mood, Chamvsiet | | put: 22.11.2025 Bangalore-560097. Mobie - 7028017165 iy Loniiton o) peseiosy Soaedof e

 deaing in any way with he said Share Cartiicate. T FOR THE ATTENTION OF THE STAKEWOLDERS OF

Tré Company has inkormed me hat f ey do ot Please take Notice thal the above o fihe E fve Enl SERVICES INDIA PRIVATE LIMITED

o fied by the Petitioner for ice of the Executive Engineer Fama of JORIAT! LasTED

o 22 of i stvtsanent kr ioing o | | Compancs lbarm was posted for| Road Construction Deparlnmngl, Road || comorats Parson o TR CEE B FRITE

arsir o EPF Autody, Conpany s | |your appearance to make any Division, Chaibasa B sl [T e———

response 1 [EFF Adfody kr banering be | |Objection on 05.12.2025 at 10.30 eredchaibasa-jhr@ni Corpots

skresad shares 10 b donat s f e | [A M. eitrer n person or trough your et L] prie Tt

undersigned, afer which o caim wl b¢| |counsel if you fad to appear on that 3| " incorporated’ | ROC-Bengaluny

‘eniestained by he inhal behall. ‘case wil be decided as Exparte. - morigaged

Ve it Lrfone o e an, B.CA,BL,| | Etender Reference No.: RCD/CHAIBASA/2025-26/11 Date ;20.11.2025 owecs conled on g unger secton 13 (4 of B

TPK B.Prabavathi, B.sC.,B.L,| |[T- Name of Work Widening/Strengthening & Re- 4. [ Nomber of Corporats | U74110KA2005PTCOITEST o6 Bis the 18th day of Noverber of the year 2025,

Date - 21.112025 B.Kavitha, B.C.A.B.L.| r.qmtmman of Rn:gl from Hata- o mwmhmmumnmnmymmt

Bangalore I Counsel for Petitioner| Chaibasa (h_lH-Zln) Railway gugsmg rgsieredoficoand | e |0 1210 Roed, mmhﬂw@t‘nmmm@.q
to Barachiru and Power Grid Link t‘wn:-ﬂu Bengulor - 560 042, Kamataka, Incia, said propertes will be subjoct o the charge of JAX Bank Limied or the amount in
Road (Total Length- 11.11 Km) S 2997eg30ng 10 R3.1,32,94.214.04 (Rupees One Crore Thirty Two Lakh Ninety Four,
under Road Division, Chaibasa for Tiquidaton mm mm%ﬁ;&wm ason H.!O‘;m.; fogethar|

$ V Creditline Limited the year 2025-26. commencement date | 1" Naverber 2025 S b : S o
W CIN: UT1250DL 1996PLCO81376 2.| Estimated Cost [Rs.) Rs 29,33,45,378.13 (Twenty Nine of corporate mhumnwuwhhum-nlswmwds.m. 130f]
Regd. Offce: 201, 1 Floo, Epire Apartrant, Sutanpur, MG Road, New Dl 10030 Crore Thirty Three Lacs Fourty Nine Name, sddess, omad] 1Name: Wi Joby Cracis a Act I espect ot tma svadable, o redsem he secured assets.
Head Office: 5t Floor, Tower B. SAS Towsr, Madicl, Sec-3, Gunugrarm, Haryana- 122001 Thousand Three Hundred Seventy ‘address, lelephone | 2907083 No.120, 3” Cross. 3° Main, Pride Vallay m:mmmymnmmmmaw&saun
Tal: +31-124-4834600, E-mail: banassignment_svci@sv in. website: www svilin Eight & Thirteen Paisa) Only, 7. rumberandne | Vi Layout Jgani Hobl Bengakuny - 560 105 secured assat mentianed in schedule B

Vo ey ug—‘mmm 13| Time of Completion 12 (Twelve) Months mm‘f"’ PH: 49196633 08656 > _wcmﬁfm: @

Interest (EOF) akong with ronisciosure agreement for sale of Svessed Francel| |[4.] Date of Publ ication of 26.11.2025 at 11.30AM Registraton No. IBBUIPA-01P-PO1372/2018-19/12300| [ Schadula-a: E“'“'mm e i 4, i of Ity

Assels. Interested oighie imvesions are requested 1o inimale their wilingness 1o ||| Tender On Website SRR | P T r——"

participale in the auction by way of an Expression of Interest. The data room wil be open S.| Last date/Time for 17.12.2025 Up to 3.00 PM. claims

mummzzms.nma.mmmmbznmuwt L receipt of bids. W'MWWMMWWMWMFMM“

Decermber 10, 2025. For any further inlormaton or sending your EO!, pleass mail us ot 6.| Date of Opening of Bid 18.12.2025 at 03:30 A.M. The of M, Borvioes indie Privass

Jurimatrix Limited heroby|
_evi@svelin 7.| Name & address of | Office of the Executive Enginer, callod Upon 1 submit a proofof e ciams.on of before 13+ Desemmter oyt oy all Measuring 833 Sq .
Navember21,2025
[ Gurugram November21.2025 || office Inviting tender RCD, Road Division, Chaibasa [Fauidatoral the acdress mentionsd againstitem 7. zmmdumwwmumwm
8] Contact no. of 7781899686 o et o oo vk e proct of clina oo oy o oo ooty A8 liogener it the e siructres sanding iere o bewring Corporaion No 20441
Procurement Officer [ mains, " cross No. 15, mmmwmun-q
9.] Helpline number of 0651-3510880 :
e-Procurement cell Date: 22.11.2025

|BAJAJ FINANCE LIMITED s Pune 411035 E * Further details can be seen on website http://jharkhand | [Pace: Bengakuru 6935

mmumvmmrmm-m - tender.gov.in Executive Engineer. Joby Chacke : Vehicls “Dost Strong Ls BSE Ashok Leyland”

"APPERDLL: WA [Set arovisn 1 e 8 (5] RCD, Road Divisian, { Uquidator : 18112025, Authorized Officer,
@-Auction Sale Notice Under SARFAES! Act 2002 PR 366678 West Singhbhum(25-26)#D aibasa. Reg No. IBEVIPA-001/1P-P01 372/2018-19/12300 Jammu & Kashmir Bank Lid,

‘ol Socuctty dmorest Ast, 2962 ACTY e

o< a meguced (3R,
v Officar of WA, AT '
et

- 2 i 3 Registered Office; Radhika, 2nd Floor, Law
o= e - HDB Financial Services Ltd, |, ks ot ek oo )

Particulars ol E-uclion iz No.195738, 1st Floor, HOFC Building, 10th Cross Road, Wilsan

Name 8 Address of SLY POP AXO GYPSUM SALES WORKS e (ot Garden Bangalore-27.

Borrower & Co-Borrowsr's Dimclor) A Kachavall s 13(4) of the Securitisation construction of Fi Assets and Enforcemant of Security Interest Act 2002 | Notice Uis 13(2) read with Section 13(13) of Securitization aad Reconstruction
Cross Moin Road, Chikkogoiarhe™ Lakshmipura Post Whareas. rs -
mmw"mlm‘ %'ﬂ’“"ﬁ'ﬂ'ﬁ “mmfnﬂmﬁ 5‘55*?20;‘1;“%.?&“ the undorsigned "m'ﬂmu DEMAND NOTICE of Financial Assets and Enforcement of Security Interest Act, 2002 i

and of Security Interest Act 2002 and in exercise of conferred u&ml:g)rudm‘mkmlnfln Vw.mmm-omwmwnmmmnmmmmw
67, Foram House Bytkonnenaholl, Near Kachonabiall Cross, Dasaropesa 2002, ind Notice(s) to Borower(s)/ Co-Barrower(s] {s) mentioned| | you under the : and jon of Fis Assets and Enforcement of Security Interest Act, 2002 and
Hobk Magc Mamn 209 Kactvoma, Bangaiors, Karmataka- 562123 mimnmyhmnnmmnm-nh Mmhﬂnﬂwdn‘hlﬂm.'ﬂ. Mhmmﬂ(z)ﬂ“mmhmhwmmmhmmmmm

L6an Accownt Humber Sumen the public et e e wﬂmmrm&ch: o .H-mywhn mmmmmmm - | mentioned against the |

Satutory Demand R ¥ taken over the possession of the described in exercise of the powers confermed on him under Section) id account with intéres! accruing thers within 60 the dale of this publication, which (he compa- |

Lt A Amai " |oemant s T "‘"”J.:“‘:‘;"":""M"‘:LJ'&“.:'.‘.W"W"Wﬂum'i: mﬂmm;uwnumsmmszﬂmumm|qdnmw-g'&qmmm

Outstancig Amountas on [ Re.83,93,782 (Rupees Exgity-Three Lakh Nanety Theee [subject to the frst charge of BHFL fof the smounis) as mentioned harsin under with future & thereon. wmm_ hhﬂnommmwtdmlhmhmluhkiubmom

18112028 Thousa w1128 %(W e poursd Assat— [Demard Hoes] Dowol | L avaiable 10 the e — "

Descriotion of Immovable s 3 Lo ble unt St Name of Borroweri Co-Borrower! o NPl Amount Due in Rs

Property LAN : WAGAECNDITIT14 & HAGARLPO127085 'é'r:":wr»;‘m, e P g NoJ Guarantor! Morigagor Nem.,'“:" & !n!' ""B‘" ason
N0 71 New K03 Mo 618 e Ho 6 And 7 Formed Ot 01 Converd mnm;m {Borrawer) Al No 5825, et Porton of o vorn o2l 285100 1 | 1) Namokar Creations, First floor no. 169191, — 7 Rs.35,10,094.87/- as of
N T Souh Extr S 6 et A Vit S0 8 e oty uIJVJMnMMNo.S&w;M.m Budni Road Mudhol Tq Muchol D (Rupoes Two | 19 Nov. svwm.avxv_uc«w‘\scnymu Date of NPA: | 12-11-2025 and fulure contractu-
1270 Saf Al Laxmigura Post ook !_“; mm:umlﬁ“géa-ﬁmﬁ&mma.m m‘nu&x!&-mm. 5'% mF_ 2025 m{,m:" ‘W"m 2on Sctarpele 53871921 |  06-11-2025. 'k:'_‘““mm

123 Boended 2 m,,..,éd,,,_ Bagikot. Muchol, . 1. , . 3 Demand Notice with incidental
Mo, West Ste No 7, Morst: Private Property. Scuthc Road. Sia o T na:tmma.mnuwwm.smw. mhw;&:ﬁm&m ”"o“,,,“’,s" Kamataka. And Also Shop Na. FF-5, 5th fioor, n...;".“n.mgg w:,m..dmm
& Vilage Dasnpura Hobl Mudhol Near Mantur Road, Mudhol 587313 Basha Malaghan's Property Daulal Market Municipel no. 91, (Oid no. 91 &
mmsnmr-%:-fmu: D 025, P a orised O 9mnn|mmamwwbsmrmmm,zmmmlummkm
by - Cnided LSMKWJIM.S.R.}WIMTMB‘IPIIIMFHBNZFB‘FMMH&NLJM
Eastern Side 63 Feat And Westarn Side 62 Feet Totally 1250 Sqft At WWBMAMCBMMM
e, K 573 ot S s W e Al that pece and parcel of poperty bearing shop 1o, FF-5 on i Floor, having
| Noxth Prhvate Property. South Aoad. 729.456 sq.f. of super buill with 117,869 sq.t of undivided share in known as “Daulat Market” in
o / &
[ — MUTHOOT HOUSING FINANCE COMPANY LIMITED | [ticos .1 k.51 8511) 10 . sk ks s e e e Prper

) ie.11,56,500- Z TC NO.I20T4, Punnen Road, 885 334 mm:wmsmmwwmmmmnuawmw

E-auction date 3nd tims. PA/122025 390N 6 £ 00PM ‘CIN N - UES522KL2010PLOR2S624, Corporate Offce: 12/A 1, 13th loor, Panee Crescsnzo, on : Land:- North: Lane. South: Lane, East: Corporation Lane, West: Lane. Shop: North:

E- 3ucuon Porta in Plot No. 34 & €39, Bandra Kurla C; Mumbas TEL NO: A c:mwnfmwm.hm::uwm,ms&uwmmmt.msmm#&

:mumun: ::‘n: = Date: 22-11-2025, Place: Bangalore Sd- Authorised Officer, HDB Financial Services Ltd.

ncrement Aot 1 ) -

oot s 0 04 :PPEﬂnlx ::’['Iju 8(1)] P . Notice (For Immovable Fropeny). -

oo rsecion sl Proery | g B41 120281 GB122025 o wikng oy W §30 A FraiclAvses mnd Enorsan Act, 2002 (ACTNO84 OF 2002) and in exarciseof powsrs conleed

. under section 13(12) read wih Rule 3 of tha Securly berast ( issued Delow mentonsd
' Bomowacs | Guarantous. Aot completcn of 60 days from date of recest of e sad noice, The Bomowetls / Guaranicess having faied to
Lo sl e | | 1907 B 470G, 10608 1 iy /40 1 i Brouss | Guaras o 0 ik i Dl S e g = (,_‘- &5
[ ™ = PR 8
Dale: 227112625, Place: BANGALORE Asthorized Offices | | weh Rudo §ofthe said Rules on .
Total Os Amaunt ) Do of COROMANDEL INTERNATIONAL LIMITED
Futurs Intecest Applicable Possession Office: w«mrmzm-w.smmmm.w-mmrm
Rs.2260.211.87)- o 205 Email 1D inves! L -Murugappa.com, Website: www i
FORM NO. NCLT. 3A no CIN: L24120TG 1961PLCO00BS2, Phone Nos.: 040-6699 7300/6699 7500
ADVERTISEMENT DETAILING PETITION Description of Sscurd Assatfs) Ammovable Property (ies): IMMOVASLE PROPERTY

property will be subjet 1o the charge of the Moot Housing Finance Company Limied, for an.above mantioned demanced saount an
further mnlterest thereon.
Officer , For Muthoot

REMAND NOTICE (under Rule 3 (1) of Security Interast

ADITYA BIRLA HOUSING FINANCE LIMITED
Wmhmmwmcm«m
&muhocmhnmnu,mmmmm-.m|

(Enforcement) Rules, 2002)

s haray piven 10 Y |
Birla Housing Finance Limited (ABHFL), ther loan accounts have been classiied
wnzwmmmmﬂmm

Firancial Asse®s and Er Secuity Irderest Act, 2002 (SARF
the enire.

secion 132)

domand notices undec ol he Secrtzaton wng
FAES] Act) on the last known acdresses of e said bor:|

#valed by hem Fom)
in e books of e

akorotaid amount and Incental Xpanass, s, ooy Sutaianding smount logeter wih ke ntrestat 2| | shares on or befors February 10, 2026. the Company will proceed 1o transfer the said Equity Shares to
[ o H as M-Ha: :w:“"m:hnm sumzslmh — |EPF'“EP“"9¢4"WRuh'-"i“wllﬂyﬂmmho.ulurﬂnrdividurﬂnhmpoduwn;rnmm
Name and Address Borrowsr! Co-Borrowsr and Guarantor ransferred wil a0 be directl crediid 0 EPF.
Co-Guarantor & Loan AXC No. The may please nole the following in this regard:

NOTICE to Shareholders regarding Transfer of Dividend and
Equity Shares to Investor Education and Protection Fund

Companies Act, 2013

NOTICE is hereby given thal, pursuant 1o the provisions of Section 124(8) of the
Authoriy (/

(NMJMWINWEWWPWFM . Audit, Transfer and
Refund) Rules, 2016 ("Rules’) as amended 1o date, the dividend amount for the year 2018-19 (Interim)
ungai i i Investor E and Protection

The shareholders are requested to encash / claim such unclaimed dividends on or before
February 10, 2026. The shareholders are requested to access the link ¥

i and enter folio numbers / DPID & Client ID to know the details about the
number of shares hllubylmnhmhoid'm,w'wlhmmmwhhmwwliﬁuw
the above menticned Rules, in case such have
Inm‘mmmh-smmdmﬂuﬂmnﬂwsmmummmm
Mmmmpmldﬁvﬁmumﬂmmm or hypothecated under the
mammmimm|m.qummmwmmew.

Hma.hlm-bcenwﬂwmmmmmmmummmhmwim

1] 1. RATHIXA NAYEEM MANITAR (in Tre o
Ismadcated

Capacty Logal Hei Of Lot
Nayes Maniyar) P No. 150400300400107055, Gp No. 271, Rs No. 71,
Main Road, Kargral B K Vilage. Vaichav Negas, Belagavi Belagrd, Kamataka, 590010 Eght
2. RATHIXA NAYEEM MANIYAR Pid No, 150400300400107099, G Mo. 271, Ry No, Hundred Thirty Seven
71, Main Rosd, 8 K Vitage. Vakhay Nagai. Belagavi, Belagavi, Kametaka, ‘and Eighiy Two Oniy) by
MANITAR 0 way of
pal, arrears (including
accrusd late charges)
inerest ol
08.11.2025
Comgrised Bearing Piot No. 38,
. Measuring BX. Belagavi Witk
Jurisdicton Of Sub-Registrani, Belagavi, Kamatata, Under, To The East: By Remaining Part Of Rs Mo, 71, To
West: By 20 Road, Yo The South: Bv Plot No. 35 o The Norih: By Piot g 37,

1) In case, the shares are held in physical form The Company shall inform the Depository by way
of corporale action lo convert the share certificates
into Demat form and transler in favour of IEPF.
Your demat account will be debited by way of
corporale action for the shares kable for transfer
to IEPF,

2) In case, the sharés are hekd in demateriaized
form

unpaid or unclaimed dividend and the

" y tha e of Fis nokca,
[ﬁ’ﬁﬁmw charges cw'%,':;:';'\."““ b it o mﬂlwﬂ-mm.m‘ vl e ieed 10 IEPF pursuant to the above-mentioned Rules,
B 3ocured assel eniraly al your rsk 2% 10 1o cost and consequenoes. o of In th
Natural Remedies Private Limited Herbaruminant Private Umited] | [oigaas eakre. case of any queries @ regard, you may conlact the Regisrar and Share Transfer Agent, KFin
{petitianer No. 1/ (Prtitionsr Company Na.2/ S AT s e - oo St T jes Limited (Unit: C Limited), Selenium Tower B, Piot 31-32, Gachibowi,
ﬂ-ﬂ-mdﬂnﬂws:vi Resulting Eﬂﬂw;?l laid down under section 29 of the any cther in ths rogar Financial District, 8 - 500 032 Toll Free No.: 1800-3094-001
- Y mmunp:mm-muuhulhmumﬁmmumwmwmw wwmwmmmmwummumm
M. Ayush Agarwal, M. Amit Agarwal,| | [ ApiFL aw Wdered 1 ABHFL at e balors the datp fxad kr sae of ansier. e securod asvet shall not b sk or Fansiered by ABHFL

Director / Authorized Signatory Sin100Y| | o v st shll o 0k Y ABH o paneer o s o ot Prrm R R RE F"':"'““‘n”""‘"“"‘b""“""

Date: 22.11.2025 Date: 22.11.2025 84 Authorised Officer| 3 - "
Place: Bengaluru Place: BELGAUM (Aditya Bidda Finance Limitsd) Date :November 21, 2025 Company Secretary and Compliance Officer

- P - cisStna, - P - A st
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